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tenance Ordinance/Act, 1968, viz. far mere
absence from duty.

It is hoped that the employees thus
reinstated would justify by their responsible
attitude and sense of discipline the considera-
tion shown to them by the Government.

19 hrs.
[MR. DEPUTY SPEAKER in the Chair)

S. M. BANERJEE (Kanpur): Mr Deputy
Speaker......

MR DEPUTY-SPEAER:I know you
are very much interested. But if I allow
you to put question, then half-an-hour deba‘e
cannot be taken up. J am sorry.

19.4 hrs.
HALF-AN-HOUR DISCUSSION
CONSTITUTION OF A FILM COUNCIL

SHRI N. K. SANGHI (Jodhpur): Mr.
Deputy Speaker, Sir, the story of the film
industry is a sad story. What is really.
surprising is that the Minister of Information
and Broadcasting and the Government have
been treating the film industry as an orphan
child which is unwanted. This has been an
unfortunate aspect in this country.

The question that I asked in the Parlia-
ment as to what is going to be the form of
the Film Enquiry Committee has, as usual,

been side-tracked. The only answer one gefs -

is that a Film Council is being set up for
ensuring healthy development of the film
industry. The Ministcr has failed to give
an answer as to what the function of this
Council is going to be, what power it is
likely to have and how this Film Council
is going to tackle the basic problem facing
he industry and how it is going to co-ordinate
the various problems facing this industry.

I would like to draw your attention to
the fact that it was the Patil Enquiry
Committee in 1951 which gave this idea
of the Film Council for the first time.
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Thereafter it was shelved for 18 years.
It never saw the light of the day. Then
what happened? We had the film crisis
lagt year during March-April of 1968.
Cinemas were closed, studios were
closed, and artists did not work. The
whole film industry was paralysed and
there was a grave crisis. Then the Minister
was good enough to say that he was going
to set up a Film Council for the improve-
ment of this industry. Since then, another
12 months have passed till today. When we
ask what the Film Council is going to
do what its structure is going to be
and how it is going to tackle the problems,
there is no answer. I doubt whether the pro-
posed Film Council is going to work for the
betterment of the film industry.

We have to look into the last crisis in
the film industry. There was big chaos.
The industry was completely closed and
there had been rising high costs and star
costs and there was trouble because of the
minimum guarantee of price asked for by the
producers. All these led to the complete
paralysis of the who' dustry. Government
never looked into this and never tried to
improve the matter or solve the problem.
The Government has known very well, the
Finance Ministry has known very well and
so also this Ministry has known very well
that there is a ranket of high star prices
and some top ranking stars have raised their
price from a couple of lakhs to as much as
ten lakhs and most of this goss under the
table which is really shameful for this
country. It is only to improve these
things that I thought possibily this Ministry
would form a Film Council. But I am very
much doubtful as to how the proposed
council is going to help the industry and to
look into the problems of the industry. We
will have to examine what is the crux of the
problem and the fundamental basis of the
problem. Uafortunately, this Government
has not given any importance to the film
industry. Today what the film industry lacks
is the financial backing. It is unfortunately
not considered as an industry, but only
as a medium of professional entertainers.
Today there is no provision for the bank-
ing institutions to advance loans to the-
film industry. Naturally, all the film producers
and the whole industry have to fall back
on unorthodox methods ‘of getting money
and this has resulted in all the vagaries,
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[Shri N. K, Singhi]

Sir, in the Parliament we have heard
sometimes people referring to film industry
in the most derogatory terms. They say that
they are showing obscene pictures; sometimes
they say that they are depraving the morals
of our country. But the time bhas come
when we have to realise that the film indus-
try has done the greatest service to this
country.

Constitutlon of a

Take the case of language. Today the
films have carried north to south and east
to west, there is one common lingua franca.
All the people have one common language
to understand due to Indian films, Itisa
great thing.

19.03 brs.
[SHRI VASUDEVAN NAIR in the chair.]

Sir I am an admirer of Sanskrit bzcause
it is a great language. But even during the
days of its highest glory Sanskrit was not
spoken by the common pcople. Today
Indian films have done a great task in
carrving the language of the counmtry, in
unifying the language of the country and tak-
ing it to all over the country. As I said,
when we talk of films in this House, we
sometimes talk in a derogato y way about
pictures and their various aspects. But all
is not so bad as it has been said.

Not only this. If we think in terms
of spreading the ideal of secularism, if we
think in terms of the soluion of social
problems, if w2 think in terms of furthering
national integration, we must recognise that
films have done a great benefit to the
country. I am remined of pictures like
‘Achut Kanya’, ‘Padosi’, ‘Jhanak Jhanak
Payal Baje’, ‘Upkar’, ‘Kalpana’ etc; we see
how they have helpsd in removing untoucha-
bility. They have mnot only carried the
message of the brotherhood of different
communities and different religions; they
have also spread the ideal of national
integration and all those various aspects that
are vital to us in our national life. Films
are the cheapest mass media to effect na-
tional integration among the masses and
eradicate most of our other problems which
without films would have looked gigantic.

My reason for raising this disqussicn is
primarily because the Ministry of Inform:-
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tion and Broadcasting has been dealing with
the film industry for a number of years and
done injustice to this great industry. I have
some statistics here. The Ministry has
been spending a total sum of about Rs 23.80
crores. Broadcasting has accounted for
Rs. 11.92 crores, expenditure on the PIB,
Publications and others is Rs. 6.40 crores,
and on the Films Division? On the Films
Division which produces documentaries,
they have spent Rs. 1.68 crores, cn the
Central Board Rs. 4,09,000; on the Ccom-
mission of Inquiry on film censorship
Rs. 9,000; cn International film festivals,
they spend Rs. 5 lakhs. From this you
will see what a pal'ry amount has been
devoted  to the development of the film
industry, one of the biggest industries, which
ranks among the five major industries of
the country with a capital outlay of Rs. 100
crores employing more than 2 lakh people,
artists, technicians and others working in
the industry. The industry gives the State
a large revenue. It gives an entertainment
tax of as much as Rs. 40 crores. The
excise levy on films, which does not go to
this Ministry but goes to th: Consolidated
Fund, is as much as Rs. 5 crores.

With ali this revenue, what a small
amount is devoted by this Ministry to the
development of the film industry? This is a
matter of a big question mark.

Now this Ministry has proposed the
constitution of a film Council. But the
contours of it are not known to the people
concerned. With the result that there has
been a cloudiness and there is speculation
in the countiy about it. It is important
that the Government should adopt it as its
child, own it as a major industry and do
something radical about it so that we have
a better chance of taking this industry to
batter thresholds.

Today we are export-oriented. We are
laying emphesis on earning of foreign
exchange. With this idea, a new Ministry
called the Ministry of Tourism and Civil
Aviation had been created. Today tourism
has made an impact in the country and
tourists are coming to this country from
foreign countries in greater numbers and
we are also earning larger foreign exchange
in the process.
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But what has happened to films? We
have a great potential market for them
outside. But what are we getting? Less
than Rs. 2 crores. I feel a separate
Ministry has to be created so that proper
emptasis couid be laid on the development
of this industry. We can then increase our
foreign exchange earnings to at least Rs. 10
crores on this account in the next two or
three years. This is of very vital impor-
tance tous. If you treat somebody who
is important as a person not to be cared
for, it is going to have its adverse repercus-
sions. If we own this industry, if we
utilise it for the betterment of the country,
we can certainly march forward in meeting
the urgent aspirations of our people through
this media which can be of great help to
this ccuntry.

I am sorry that the Information and
Broadcasting Ministry, not only on these
major issues, but even on minor ones, does
not take the people concerned into confi-
dence. They have not taken the step of
consulting the various trade associations,
professional people and others at all times.
They have not practically consulted them.
If in matters like the formation of the Film
Council, the concerned interests are not
consulted and taken into confidence, it would
not bring any good results.

Today the industry is suffering. The
finances are all blocked. You will be sur-
prised to know that as many as 300 pictures
are lying in boxes and there is no hope of
their coming out.

1 am glad that a Film Finance Corpora-
tion has been formed by thé Ministry. They
have a capital of Rs. S0 lakhs. A picture
now costs Rs. 40—50 lakhs to produce. With
a total outlay of Rs. 50 lakhs and another
Rs. 50 lakhs loan with the Corporation has
practically not been able to do any work
at all. They have financed some films.
But not a single one of such films has pro-
ved a hit. I am surprised that even a
producer like AVM, which has produced
more than two dozen, of which more than
a dozen have proved box office hits,
which had applied to the Corporation was
refused a loan by the Corporation. This
would make one feel that there is some-
thing radically wrong with the functioning
of the Corporation. I feel that instead
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of a film council we should think in terms
of rising something greater, forming part
of the ministry, having greater outlays and
then oniy we can regiment and utilise this
media in the interest of the nation. While
closing I shall only say that the film indus-
try has been like 2 Hindu cow which has
been milked all these years but had not
been given fodder and feed. The time
will not be very far when this cow may be
taken to the slaughter house in the name
of nationalisation because whatever institu-
tions have deteriorated this country has
nationalised then. What has happened
to the Life Insurance Corporation is an
example. There is a cry for bank nationa-
lisation. If they do not look up to the
welfare of the industry, it will happen. It
is such a great revenue earner; itis such
a great foreign exchange ecarner. If the

‘present state of affairs is allowed to con-

tinue, it will not be long when this House
will ask for the nationalisation of this
industry. We must do some thing. I
wou'd on'y say that the story of the film
industry is like a black screen with only
“the end’’ on it. I hope that new Minister
Mr. Gujral who is such a dynamic person
will give some thought to this industry and
create a firmament so that we can have
something to be proud of to carry on the
film industry in the development of the
nation. I could explain the outlook of the
film industry today by a famous couplet
from film of Rajkapoor: Main kya karoon
Ram mujhe buddah mil gaya: ... (Interrup-
tions.)

That is the feeling of the people of the
film industry. It is ons of the biggest
industries, and comes within the first five
big industries, employing so many people
in this country and it provides the cheapest
means of entertainment to the people carry-
ing th: message of education, the message
of secularism and the message of national
integration and it has to be looked with
greater respect. I am sure that when the
Minister gives us some answers to these
points he will say what he is going to do,
whether he is going to have greater out-
lays in the next year for the film industry
so that it may be put on a sound footing,
whether it will be treated as an industry or
whether it will continue to be treated as a
profession, art or literature. I feel that we
shall have some answers to the problems
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[Shri N. K. Sanghi]

I have raised about the film industry from a
dynamic Minister that we have here with us
today.

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING, AND IN THE DEPART-’

MENT OF COMMUNICATIONS (SHRI
I.LK. GUJRAL): I am grateful to Mr. Sanghi
that he has given this House an opportunity
to discuss this very vital aspect of our social
life. I am in agreement with him that
unfortunately we have not realised the role
which the film industry can play in the
country’s social transformation. The impact
of the audio-visual media, whether it is film
or radio or TV has to be understood if we
are keen to use these media our transform
society in a big country like ours from a
traditional to a modern society. All these
media will have to be intensively used.
Unfortunately our consciousness and our
attitude towards the film industry is not one
of social approval; we have unfortunately
developed an  attitr' ie by and large that film
is something soci y not desirable. One
has also to blame the attitude of the film
industry itself and the way it has projected
itself. The importance of any mass media
lies in the way it is used. Like every other
technological tool, it is a tool in our hands
and we should use it effectively for social
transformation. I am glad Mr Sanghi has
drawn our attention to some of the good
roles that it has played: film as a media of
integration, film as a media of bringing
together and popularising a common langu-
age, as a media of communication and
building bridges between one part of the
country and another.

I am also conscious of the fact that
India today is one of the three major
countries in the world in film production.
1 am also conscious of the fact that the
investment at the moment in film industry
is approximately Rs. 90 crores and the
annual turnover, I understand, is about
Rs. 60 crores. It directly employs 34,000
skilled workers and about 90,000 unskilled
workers, and an almost equal number
indirectly. Therefore, this activity, whether
it is looked at from the social point of
view or from the industrial employment
potential point of view or it is Jooked at as
a social media, I do not think we can afford
to ignore it.
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But we also know it for a fact that the
industry by itself is not¢ in a position to
provide long-term solution for promotion,
stability and growth, because of its inbuilt
contradictions, because of the diverse
interests which clash with each other. This
clash of interests came to surface last year
when a crisis develop=d, when the producers,
distributors, exhibitors, everybody, clashed
with each other and we realised that the
problem of the industty had gone to such an
extent that the Government, to a degree,
had to intervene to bring them together
again.

We also realised the fact that a stage
had at last come when we mustset upa
Council like the Film Council which should
be in a position to intervenc as an agency
for correcting these things and improve
relations. Therefore, although for 18 years
a debate has been going on in this country
ever since the Patil Committee report came
that there should be a Film Council, I
think public opinion is matured to an
extent to realise that the Film Council is a
necessity. Since we have come to that
conclusion, I think in the not too distant a
date, I will be in a position to come to
this House to set up a Film Council under
the authority of this House. We want to
set up a statutory Council.

My friend has asked, why is it that I
have not spelt out what the Film Council
will do and what powers it will have. He
will kindly appreciate that it may not be
possible for me to go into the details of this
till I bring the Bill b:fore the House, when
the details could be given. I can say,
almost in passing, that we have an inten-
tion that the Film Council should be of a
nature that it will be in a position to read-
just the various factors which go to make
the films and also create circumstances and
conditions in which the film as a media can
be of better social use. We do not want
to nationalise it, because we fecel that film
is an expression of art, and every expression
of art where creativity is called for, perhaps
departmentalising it may wnot serve the
purpose. We are very keen that the creative
aspect should not get damaged. We arc
very keen that it should attract more and
more ° talent,-writers, actors, etc.,-and it
should have more and more of live contact
with the stage. We are keen that in this
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country the theatre -movement should grow
becausé unless the theatre movement grows,
the films also will not be complete.

We are also ke:n that the film and the
theatre, both, should more social content in
them. We are also keen that all those who
participate in the films should have more
social consciousness. We «¢re also keen
that all those who create or exhibit films
should have that quality., We are also keen
that the Film Council should be one of such
forum which should help the various interests
in the films, -whether they are workers,
skilled or unskilled, actors, producers,
exhibitors or distributors or those people
who represent society as a whole-educationi-
sts, social workers, social tansformers-who
can be brought together so that in this
national body we are able to have a forum
which can help not only the film industry
but also bring to film an impact of social
desirability.

Often we discuss hzre one aspect of the
film or the other which sometimes gets high-
lighted but you must also realise that all that
is being done in the film world by this country
is not ignorable also. We may not have
done much but, all the same, we have reason
to feel proud of it. A number of ow: iilms
documentaries and features have received
international recognition. A number of
good film producers have come up and they
have been internationally recognised, and
many of our actors, directors and producers
are now reckoned as some of the promnent
figures in the film world all over, and it is
something to be proud of. I therefore
have an increasing feeling that the film world
is now attracting and producing people who
are specimen of some of our best people in
the country. So, it will not be fair to
condemn the industry as a whole, nor
will it be fair not to appreciate the positive
role that films arc playing. Nor will it
again be fair not to recognise that those who
are working in it arc bringing laurels to
this country also.

T want to pay homag: to them on the
floor of this House. It may not be correct
to mention names; the list is too long. Last
year, only in documentaries, 11 films
received international prizes. Whithin the
last two or threz months this year, | have
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come across 4 or 5 films which have won
international awards. In every international
film festival, whether they are documesntaries
or feature fitms, Indian films have made
their mark.

Positively the Government has been
trying to do something. My friend men-
tioned about the Film Finance Corporation.
I am conscious that this corporation has
not been able to make that much impact
as it should, because of lack of funds.
Although the films have become expensive,
the total amount at th: disposal of the
corporation is so limited that the impact
has not bzen felt. But we should remembzr
that the corporation is not meant to give
loans to big and huge films, but it is meant
as a corrective, for promotional activity and
build new trends and activate those experi-
menal films which can go to cultivate becter
taste and create better circumstances. Even
if the Corporation is in a position tomorrow
to get more funds, it may not be able to
give huge advances or loans to big producers
of expensive films. We are aoxious that
whether it is the corporation or the Film
Institute, its activity should bs more pro-
motional to create better tastes and bring
those people inte films who are unable to
express themselves otherwise. It should be
a madia of expression and experimentation
must be encouraged. so that a new era can
be opened where film comes to play a vital
role as a leader in the process of social
chang: and tramsformation.  Therefore,
wherher it is the Film Finance Corporation
or Film Institute or film awards or interna-
tional film festivals, we are utilising all these
as tools for trend-setting and we want to
intensify this effort further. 1 am sure when
the Film Council comes into its own, it
will be a very big national forum for correc-
tion and promotion and creating congenial
circumstances in which we can have good
and socially more useful films.

»t Mo ATRT (AFIY) : FAT-
qfy wEkET, g FIAHAT § IA & /AT
AT T T WA @ FhR &
9 T F FF [0 G TE § 1 AT
& -7 AP AT TIAT A15AT § |
zq feen Fifas & a3 ¥ ®wY & fe



307

[t sy A
& gET T A T IO QN w1 I FIW
g

a0 I a8 & fF ag frew sifaw
AW F g § Y foroq w19 F IR
|99 sor ¥4 _Ar Y 5 @y sy
sHFRAY I AN ¥ q1q AT § oY IJ]F
amd ¥ AN I F avd § I 9T
TN W IR I I T FQAERN
IqY AR BT A 4F ATHfET F1 NI~
g faear & AT aATdY o 2@ & S
3 g ¥ T g feew wifaw
fea sF1T ¥ AF FF( ?

FaX, ag N frew wIEAE FRERAT
gt @t gfefady & ax ¥ ww A
Fg 9% & fF uw Ad T F@rg WK
gEd a@ W gg iy fr s
¥w = T faar § ST SiET-
g g @ U gee § oA Al
W T gy 7 fraw fF sdw
&1 oY 79w foew & F a7 ¥ sTEr
¥ soret fgumar gmar @, sy fasrer
T &% 9 FqA 1T HR @F qra-g09
W fE ag Y mwo A § froag
Tz W w1y dfenr §, @ Gy Aifenr
T F AN WR gT TR IEIRT
oA F far s § 99 @ FI-
JATAH IZ TA9T qF & qHA 8§,
AT FE T G & | T AT g &
R "I /AT S RN Y P4 FL

=t frawx | (AgEAY) - @amf
#EeT, A 9gAT g Ag & FF feeny
1 FfAEY w93 FO F fag aIFT ®
g F1A-ET SRTW g1 ;A §R 9T
fggeart feedi & e A efed g
Zarar § i 9 grEfawar 9 @
g T feel wrer Aga e €
¥ f5 fggeamt foedl & AT =w
w1 B qga-d gadwT feer
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gy M fag & fa2’ 3, & i
239, ifydT N dvgw N famt
R § @FLT AR, W fad,
faitfar fadt, e sz 3@ aga Y
AT@ AR g R &) gafag &
FrAar Agar g 5 foenl #1 wwhaw
TR & AT wod arg Far g

o w31 ¢ 5 feew sifawr ama
F1 957 fagrodls &1 wr We 3w
Fifasr ¥ am-feenaral 31, arow asq
Y T v g ?

¥t ag #ifad 3¢ Fre-nre-Efarg
AT, fred 399 @A, F Awe
FWAAAT FT AT A1 & G ?

AT WY IAT I guAGgr g fE
TAATIITT F AWA-IECRHTT FT
gfaare s &, AfwT feg st we gewt
qrEdT 923 9T s Y § R o
FATFAE & Jwr I § e
AT TEFT TIZ¥E G A fFg AR
R GEAT AT § I IR IqF
TeEF o fagre w3 ?

it TETEATT e (92AT) ¢ ag agT
& gy T & I 39 9T qgT AR
9% OF 9T aFq &, AT & A & 9w
FTAT AGAT § | 7T T Ig IR
[ F A GATHET I TAR a5 IRA
¥ &, Tg A I AFUATT T NAIAFL
N FFAF I3 T A FATET AT =T
TE 1R AW F Y TFq AT A
fF 2w #Y U= TwaT F qEOTT HR 9H-

frAyar & Afa o e @ E A

FEIGIAAIE ¥ GAN H AT FA § |
A qrat ¥ feawrs o 7 fofas @
§ fau, waar F RO F1 AR TR F
fag #ar oo FYE w oA W few
FaA FY QAT qE 7 afggar }
aragaurd ?
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- ot feew stfew o a Ay &
41 T IAN Ry 9T aIe@ AT
wr?

andt WAt AT 7 qawma § R T
W # A qvr ww FQE AT
I feafa 78 aua g T
%t afqaeg o § 1 & ST ARar §
fF w1 a3 FAICEG A T9gh AR
@0 giaamel 71 g v ¥ fag A
A Fan wigy ¥, afs I
qHEATHT FT FEAA F IHF AR A IF
IorT & fawra ¥ uigr agEE & 9% 7

w’tmn’rzﬁm (Oga®) : gwmafa
7939, gAY 9gd @ § g w@EE A}
AATFAIR 37 91ga § 5 Toew wifaa
A ¥ fawfas #§ = A% e o7
giaz @ @G FHTaw §HEER
fwﬁ'etmy gz # oF qga afgar
wxe-fafreer s &, fgram € sea€
Fret § S AN gewE F1 AT agal
TR EARfarswg F FF O
gT F1E T Fr§ TEFHT TE AT |

qgHT | A1 § g qETT +vEar §
@A R IR oF AT A @A
Y &, AN oo g fF 93-93 A,
agt aF & AT i # A Ay
goag A g1 AfFT FEd TE g
feew goewt &1 A1 Ig g § 5 18
A aifag w15 ¥ FWIHE
Fo91 #1 foeR @A AFAT T ATEAT
U W A9 FAT §, ¥4 T AT ATgan?
zafay i @ feeil § faemm sfwar
Tidt ¥ W $7 T Har g7 qug
A FT—39 feew F am @ E—g%
AT ¢ e R § foew ¥w@F war
A g &t fare w0 woF
fafreer Tond @ gu AR @ AN
TR ET A QT F I ;T T
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T 1 Fifaw s 5 A0 o 9@
g wur. T AT 27 ¥ o™
frer w1 feer sl do 4,
e g3 ¥ 3 fFew 31 el ST
foa 5 wiwx, ITufm o) F@==
gfedwa ¥ awie ¥ FraerdaT 9 7%
WX 6 §I F F=X-TJ=4T A1 q@0 7 a1
fars #T 7 wd afew 3@ 7% F Fgada
fafeqw g7 a9 ?

ga #mr ag wAfea & B
fergeama ¥ oY Yqwedz & w@r d,
IR ANFEE &, Al & A e &
W, N & 3w @ § A) o |
ARFH Y, IAFT TF (U GH W ¥
A AT §F, FAT I @ B AFT A
TYET FE aYerT 37

dra? a1 IRT A IR AT ArEi
AT HF A FT A E 1 AT a0
At o go FIH g fF § Yex
a7 SEFET AT AfAE T ¥ wrar A
affT g wIFT FEar 2 fF F A
Fim WX ssfeal szt § 5 @@t
e TAAT WFN-—A T8 o Ar&ET T
SHF & qU g, 9T giger AT @ qEEy
& F fag 71 99 =TT FY AwA-
AITH ¥ T19 ET FJ4fF 3g I}
FV 0F 37 TG IE AR G [F ¥ -
IGAIE HX FLRIY FT JAW qray &
AT gadwT &7 qremH W § ? g qmEl
1 & 19 TE

SHRI 1.K. GUJRAL: The hon. Member,
Shri Bhola Nath Master, raissd a question
about the delay in bringing up the Film
Council Bill. I have already said that for
18 years these talks have been going on.
Unfortunately, the delay, as I mentioned
carlier, has been because there was so much
resistance on the part of the film industry.
Now, as a resylt of various negotiations
carried on and discussions carried on by
the previous Minister of Information and
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Broadcasting, Shri K.K. Shah, and also
as a result of the crisis which came last
year, there is a chamged atmospherz. As
a result-of-talks that I'have had with some
representatives of the film industry, I find
now the atmosphere is changed and, 1 think,
it 'will be easier for us to bring up the Film
Council Bill. Let us also keep this in
mind that it is much better to bring a Bill
a statute, which is acceptable to the film
industry as a whole because it will then
work better. When I say the film industry
as a whole, I am including all component
of the film industry, i.e., producers, actors
and extras; technicians; and the people who
work behind the screen or thos: who carry
the things—all those suffer mors and never
come on the screen. That is why we arc
thinking, when we constitute a Film Council
‘of having in the Film ‘Council the represent-
atives of producers, distributors, exhibitors,
directors, artistes, technicians, and Jlabour
in the film industry so that all these com-
ponents are brought together.

SHRI RANDHIR SINGH: A Tepresen-
tative of film fans also.

SHRII. K. GUJRAL.: I have deliberately
only mentioned uptill now those who are
in the making of the film.

MR. CHAIRMAN: Obviously, there
will be some Members of Parliament also
onit.

"SHRI I. K. GUJRAL: I'am also think-
ing of having State representatives, particu-
larly, of those States where the industry is
more developed and also other States, and

“also educationists, thinkers and philosophers

in the country, in short I wish the variety
of our national life, must get reficcted in
the Film Council.

A question has bsen  raised, again anl
again, about the ‘black moncy’ with the
film actors, etc. Naturally, none of us can
be happy that the film actors and stars,
those who are respected in national life,
should be accused of having black money.
1 am only hoping that they will become
conscious of their social responsibility and
will remove this stigma from their fair name
and will create  circumstances when they
- are pot mentioned' like this in the House.
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I am also hoping that when the - Film
Council comes and we are in a position to
regulate the industry better, then to a degree
it might be reduced. You may kindly keep
one thing in mind. The black money,
upto a degree, has also come about by two
reasons. Firstly, there are many adventurists
in film production line. - People who make
money elsewhere might go and make ons
film. They go about buying actors.with
a price which may not b: rational or which
may have no bearing with the industry as
such. As a resukt of the Film Council, since
we intend that the Film Councii should be in
a position to li and \! producti
and producers, I think to that extent, the,
adventurists and those who are not otherwisc
qualified to be in industry will get eliminated
and to that extent black money might
reduce.

The biggest difficulty is that, in our
country, those who go to see films are too
conscious of welcoming only film stars and
they do not go by the quality of the film so
much as the film stars. I will give you an
example. ‘With the help of the Film Finance
Corporation, we produced 43 films, but we
have not been able to exhibit 36 as yet,
because they are not star-studded films. The
stars are so much welcome in our life and
that is one reason why the prices go up and
then these things happen. As our public
becomes more educated, the content cf
films will matter more, and new experi-
mental films will matter more, and in the
same proportion, the black money will also
go down.

It was said that I had mentioned only
documentarics as having received  prizes.
documentaries have received prizes. But
feature films have also received prizes. [
did not mention the number becausc I did
not have the figures with me. I would
only mention fhat a number of films of
Satyajit Ray, for example, have received
recognition. So, feature films also have re-
ceived 'a great deal of recognition. There-
fore, let us not feel that-only documeataries
have.

Mr. Jha asked me what steps we propose
to take to improve the quality of the film in
the film industry. Ultimately, if you ask
me in one word... .
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MR. CHAIRMAN: Iam afraid, this
is a very large question. We cannot discuss
this issue in a half-an-hour discussion.

SHRI I. K. GUJRAL: I would only
deal with cne question which has been re-
peated again and again and that is regarding
naticnalisation.  Although I am one of
those who are votaries of the public sector
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and natiomalisation in many things, I would
say that nationalisation is not the panacea
for all ills. Let us keep this thing in mind,
Therefore, we should not quickly jump to the
conclusion that by nationalisation the quality
of films will improve, content will improve.
We have also seen that in socicties where
there is more emphasis on nationalisation,
the quality of art production has gone down.
Therefore, I would not like to come to apy
conclusion. But I would also like to say
that if you come to the conclusion that the
social content is not coming in spite of the
public demand, then, of course, steps can be
thcught of:

I think, I have covercd almost all the
points except that of Mr. Randhir Singh.
Mr. Randhir Singh’s point was why the
actors are more glamorous, I can only tell
him one thing. All those who speak behind
the microphonc and all those who act
behind the footlights will always have more
glamour. And, 1 think, that between our
community and the film acting community,
there is much in common.

MR, CHAIRMAN: The House stands
adjourned till 11 A M, tomorrow.

19.40 brs,
The Lok Sabha then adjourned till

Eleven of the Clock on Thursday, May 1, 1969
Vaisakha 11, 1891 (Saka).



